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PAPERS LAID ON THE TABLE 

EIGHTY·FIRST REPoR1' OF LAw CoM· 
MISSION ON HINDU WIDOW REMAR-

RIAGE ACT, 1856 AND ANNUAL REPORT 
O!r CENTRAL W AKF COUNCIL FOR 

1978-79 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKAR): Sir, I beg to lay 
on the Table:-

(1) A copy of the Eighty-first 
Report ·(Hindi) and English ver-
sions) of the Law C0mmission on 
Hindu Widows Remarriage Act, 
1856. [Placed in Library. See No. 
LT-976/80] 

(2) A copy of the Annual Report 
(Hindi and English versions) of 
the Central Wakf Council for thei 
year 1978-79 together with Accounts 
and the Audit Report. [Placed fn 
Library. See No. LT-977/801. 
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MR. SPEAKER: I shall take it up. 
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THE MINISTER OF INFORMA· 
TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE): I beg to 
lay on the Table a statement correct ... 
ing the answer given on the 10th 
June, 1980 to a supplementary by Dr. 
Subramaniam Swamy on Starred 
Question No. 26 rE:-garding Scheme for 
introduction of Coloured Television. 

CORRECTION OF ANSWER TO SUPPLE· 

MENTARY TO SEE NO. 26 RE. SCHEME FOR 
INTRODURTION OF COLOUR.CD TELEVISION 

Whtlc replying to a supplementary 
question on the reply givE:'n to Starred 

~  ion No. 26 answered in the Lok 
Sab'ia on 10th Jur!le, 1980, I had men· 
tioned that the cost of a colour T.V. 
set would be 20 per cent more than 
that of a black and white set. 

2  I have had occasion to check this 
up furthc.r. The correct position ls 
that the figure of 20 per cent imen-
tionLd by me is relevant in lhe con-
text of extra cost involved in colour 
transmission and production of pro-
gramme in colour. As rcr.arcls cost of 
a colour T.V. set, the present estimate 
is that excluding duties and taxes, jt 
would be Rs. f4,500/-approximately 
and similarly, that of a comparable 
black and whitti T.V. set, Rs. 2,550'-
approximately. 
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Shri ~  Barot-Papers l&id. 

REPORT OF EXPERT COMMITTEE ON TAX 

MEASURES TO PROMOTE EMPLOYMENT 

AND REPORTS OF CoMPTROLLElt AND 

AUDITOR GENERAL OF INDIA RE. lNDIRECl' 

AND DIRECT TAXES (REVENUE RECEIPTS) 

AND (COMMERCIAL) DE. ~~  

CORPORATION OF INDIA LTD--N ANGAL 

UNIT 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT) : I beg to lay 
on the ~ 

( 1) A copy of the Report (Hindi 
and English versions) of the Ex-
pert Committee on Tax Measures to 
Promote Employment. [Placed in 
Library. See No. LT-979/80] 

( 2 > A copy each of the following 
Reports (Hindi and English VE:r-

sions) under article 151 (1) of the 
Constitution: -

( i) Report of the Comptroller 
and Auditor General of India for 
the ycnr 1978-79, Union Govern-
ment (Civil) revenue Rec<:lipts-
Volumc I-Indirect Taxes and Vol-
ume II-Direct Taxes. [Placed i1i 
Library. See No. LT-980/80] 

(ii) Report of the Comptroller 
an.I Auditor General of India for 
the year 1979-Union Government 
(Comrrercial)--Part III-The !t'larti-
lizcir Corporation of India Limited 
(Nangal Unit). (Placed in Library. 
Se1> No. LT-981/80). 
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MR. SPEAKER: He will takd note 
of it. 
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MR. ~  How Calling 
Attent:m1. -Shri Harilresh Bahadur. 

CALLING A'rrENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

SITUATION ARISING OUT OF CLOUDDtiRST 

IN GYANSU VII.LAGE OF UTTARKASHI IN 

UTTAR PRADESH 
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Uttar ..Kashi in landslide (CA) 

RAO): Mr. Speaker, if you permit. 
I will read it in Enilish .... (Interrup.. 
tiona). 
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